NATIONAL COMPANY LAW TRIBUNAL @

DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 04/08/2017 AT 10.30 AM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
SHRI S. VIJAYARAGHAVAN, MEMBER-TECHNICAL

APPLICATION NUMBER

PETITION NUMBER : CP/25/2017

NAME OF THE PETITIONER(S) : R.RAJASEHAR

NAME OF THE RESPONDENT(S) : VASAN CONSTURCTIONS COMPANY PVT LTD &

ORS

UNDER SECTION : 2417242

S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM

l Q"C?,QWFMNM&%NG % Q&Wm&n&% qM ?
@r\c SMYLS Y s

2— ! 51,- CHA/V_DM/?’U;' f‘py m ?Ztl'f"’ S d 5‘ <W—I{W“"}

ORDER

izafir:ﬁeme iofay, he is in need of time to get instructions from his client. It

written t[) St f?eegabykﬂ:e C(,)unsel for Respondent that his client has already
” Nk to release personal guarantee

Petitioner. Put up on 22.08.2017 at 10.3% il and collaterals of the

Ay,

(S. VIJAYARAGHAVAN)
MEMBER (TECHNICAL)
ghk

(CH. MOHD. SHARIEF TARIQ)
MEMBER (JUDICIAL)



